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Notifications regarding Appointments, Promotions, Leave, etc., of Officers issued by
the Ministry of Defence

MINISTRY OF DEFENCE

New Delhi, the 13th May 1950

(Ministry of Defence)

Appointments

No. 834.-Mr. Raghunath Pershad relinquished the
appointment of Secy., Post-War Pensions Revision Com-
mittee (Armed Forces), Min. of Def., and is appointed
Dy. Secy, in the 'Pensions Branch of the Min. of Def.,
20th Apl. 1950.

No. 835.—Mr. K. C. Jain relinquished the appointment
of Asstt. Secy., Post-War Pensions Revision Committee
(Armed Forces), Min. of Def., and is appointed Secy, to

, that Committee, 20th Apl. 1950.

No. 836.—On return from leave, Mr. J. G. Sen Gupta
resumed charge of his duties as tempy. subs. Asstt. Secy.,
Min. of Def. (Pensions Branch), 5th Apl. 1950.

No. 837.—On return from leave, Mr. M. K. Kutty
resumed the tempy. appointment of Asstt. Secy., Min. of
Def., 1st May 1950.

No. 838.-On return from leave, Mr. B, B. Satsongi
resumed the tempy. appointment of Supdt., Min. of Def.,
34th Apl. 1950.

Furlough and Leave

No. 839.-Mr. S. K. Sen Gupta, Dy. Secy., Min. of
Def, (Pensions Branch), is granted leave on average pay
for ] month and 15 days from 1st May 1950 to 16th June
1950, with permission to prefix Sunday, the 80th Apl.
1950.

No. 840 (M.R.-161) Lt.-Col. V. Sivasankaran, A.M.C.
(Beg.), A.D.M.S. (Pens.), Min. of Def. (Pensions Branch),
is granted 28 days' annual leave from the 1st May 1950,
with permission to prefix Sunday, the 30th Apl. 1950.

No. 841.—Mr. S. Venkateswaran, tempy. Asstt. Secy.,
Min. of Def. (Pensions Branch), is granted earned leave
for 28 days w.e.f. 1st May 1950, combined with 2 days
leave on half average pay from 29th May 1950, with
permission to prefix Sunday, the 30th Apl. 1950.

No. 842—Mr. P. Math. tempy. subs. Supdt., Min. of
Def. (Pensions Branch), is granted 4 months' leave on
average pay from the 17th Apl. 1950, with permission to
prefix Sunday, the 10th Apl, 1950.

No. 843— Mr. F. M. Virjee, tempy. subs. Supdt., Min.
of Def. (Pensions Branch), is granted 21 days' earned
leave, 11th Apl. 1950.

(DIRECTORATE OF ORDNANCE FACTORIES)

No. 844—With ref. to M, of D. Notn. No. 282, dated
I8th Feb. 1950, Mr. G. A. Ramrakhiani assumed charge

of the tempy. appointment of Asstt. Director of Ordnance
Factories, 17th Feb. 1950.

(Army Branch)

No. 845.—The following appointments are made: —

COMDS. AND STAFF

To be a Corps Comd,

Lt.-Col. (T/Brig.) (A/Maj.-Gen.) Kalwant Singh (IA
556) and is granted the local rank of Lt.-Gen., 3rd Apl.
1950.

To be a Sub Area Comd.

Maj. (T/Lt.-Col.) (A/Brig.) B. Kuldip Singh (IC 26),
Rajput R., 17th Mar. 1950.

ARMY HEADQUARTERS

E.-in-C.'s Branch

Mr. F. C. Kapoor, offg. S.O. I, on return from leave
is appointed in the same capacity in an existing appoint-
ment, 17th Apl. 1950.

INDIAN LAUD FORCES

Regular Commissions

The undermentioned from emergency commission, Indian
Land Forces, to be Capt. w.e.f. 9th Feb. 1950, but with
seniority as indicated against his name and relinquishes
his emergency commission: —

Austin Mansoor Masih DAVID (IEC 4771 now IC 4742),
A.E.C., with seniority as 2/Lt. from 6th Sep. 1942, as
Lt. from 6th Mar. 1944 and as Capt, from 6th Sep. 1948.

The undermentioned from emergency commission, Indian
Land Forces, to be Lt. w.e.f. 1st Mar. 1948, but with
seniority as indicated against his name and relinquishes his
emergency commission:—:

Vidya Sagar Chopra (IEC 1148 now IC 2459), Engi-
neers, with seniority as 2/Lt. from 28th Mar, 1942 and us
Lt. from 28th Sep.' 1943.

(This cancels M. of D. Notn. No. 797, dated 16th May
1948 in so far as it relates to this officer,)

The undermentioned from emergency commission, Indian
Land Forces, to be Lt. w.e.f. 9th Feb. 1950, but with
seniority as indicated against, his name and relinquishes
his emergency commission: —

Rajendnr Mohan Lal BHATNAGAR (IEC 6130 now
IC 4765), A.E.C., with seniority as 2/Lt. from 11th Jan
1948, as Lt. from 11th July 1944 and as Copt, from 11th
Jan. 1949.

The undermentioned from short service regular com-
mission, Indian Land Forces, to be Lt. w.e.f 19th Jan.,
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.950, but with seniority ae indicated against his name and
elinquishos his short service regular commission:—•

Harbans Singh (SS 10765 now 10 4759), A.E.C., with
leniority as 2/Lt. from 2nd Mar. 1945 and as Lt. fnjrn
!nd Sep. 1946.

The undermentioned fro.ni short service regular oom-
nission, Indian Land Forces, to be Lt. w.e.f. 9th Feb.
.950, but with seniority as indicated against hie name and
elinquishes his short service regular commission: —

Peter Melvyn Joy SMITH (SS 14828 now IC 4741),
Engineers, with seniority as 2/Lt. from 13th July 1947
,nd as Lt. from 13th July 1949.

The undermentioned from short service regular com-
nission, Indian Land Forces, to be Lt. w.e.f. 14th Feb.
.050, but with seniority as indicated against his name and
elinquishes his short service regular commission: —

Manickoth Madhava Kurup (SS 144(50 now IC 4754),
Signals, with seniority as 2/Lt, from 1st Jan. 1948 and ns
jt. frojn 1st Jap. 1950.

The undermentioned from short service regular coin-
nifision, Indian Land Forces, to be 2/Lb. w.e.f. 4th Jan.
^950, but with seniority as indicated against his name and
elinquishes his short service regular commission: —

Anil Bhuson Nandi MAZUMDAR (88 14692 now IC
1757), A.O.C., with seniority as 2/Lt. from 1st June 1948.

Short Service Regular Commission

The undermentioned ear-Lib. from Bahawulpur State
Forces, to be 2/Lt. for a period ol' three years w.e.f. 24th
Feb. 1949 but with seniority as stated against his name: —

Jetha Nand DEWAN (SS 14972), with seniority as 2/Lt.
from 24th Feb. 1945,

Temporary Commission

To he 2/TAe. in LN.F.

Bandhir Singh Ktidyan ('PC 80247), with seniority next.
below 2/Lt. Ham Nuth Jetly (TO 80279), Muthilakath
Madhuthil Prabhakara Menon (TO 80241), with seniority
next below 2/Lt. Bubbiah Sundra BAJAN (TC 30272) and
Jagdish Chander Kapoor (TC 30277) with seniority next
below 2/Lt. Sukh Dya-1 Kalra (TC 80249), SOth Apl. 1949.

INDIAN ABMY

To be Jemdra.

Frontier Defence Corps

, Amar Nath Joshi, 22nd July 1948.
-Madan Lai, 18th Aug. 1048.
Bam Chander Chaudri, 25th Aug. 1948.
Pran Nath Mathru, 25th Aug. 1948.
Ganesh Dass Ahuja, 26th Aug. 1948.
Horn Parkash Luthra, 21st Sep. 1948.

80 Madras Defence Bn.

13. G, Sritiivasa. Murthy, 18th Aug. 1948.

81 Madras Defence Bn.

N. P. ftamasamy Jyengar, 21st Aug. 1948.

32 Madras Defence Bn.

B- Venkataramiah, 1st Sep. 1948.
38 Madras Defence Bn.

R. A. Darmapal, 18th Aug. 1948.

34 Madras Defence Bn.

E. S. dovinda Eaj, 18th Aug. .1948.

No. 846-A.—The undermentioned is granted e. short
service regular commission for ft period of three years w.e.f.
10th July 1949: —

To be 2/Lt.

M,E 44601 Civ.AVksp./Sup. Anant Vaman Patftni&r
(SS 15899), B.M.E.

No. 846.—The undermentioned officer is granted the
local rank of Lt.-Col., without effect on pay and pension,
whilst employed as I).A.M.S., H.Q., Weetem Com-
mand : —

Oapt. (T/Maj.) M- *>• PAWJ-KAB (IC-1O87),'M.L.I.,
4th Apl. 1960.

No. 847.—The following promotion is made: —

INDIAN LAND FOROKS

Army Medical Oorpt~Ex-l.M.S.

{Emergency Commission)

Capt. to be Maj.

Lok Nuth BAKHSHI, M..B , U.S. (Bom.), 17th Jan.
1950.

No. 848.—^Tho undermentioned officer is permitted to
relinquish his commission under Itelease Begs. (LA.): —

INDIAN LAND FOROES

Oapt. Avtar Singh (T.EC-7920), Arty., 28th May 1947.

No. 849.—rThe undermentioned officer is permitted tc
relinquish his emergency commission under Belease Regs.
(I.A.) and to retire from the service: —

INDIAN LAND FORCES

Lt. Mahapnwml Rai (IEC-1874), Engineers, 24th NOT.
104V.

No. &&0.—The undermentioned officer is permitted tt
relinquish his commission: —

NATIONAL OADKT CORPB

2/Lt. S. Kriahnau Kutty Nair (NCC/8410), 2.1st Apl
1960.

No. 851.—The undermentioned permanent regular com
missioned officers are permitted to rasign their corn
missions: —

INDIAN LAND FORCES

Lt. A]it Bosha (IC 4178), Mahrattns, 1st Apl. 1950.
Uapt. 0. B. Bradford (IC 779), M.C., Bigs., 17th Apl

1950.

No. 862.—The undermentioned officers are grantee
leave > -

ARMV HBADQUARTEBS

0. S. Branch
Mr. K. Varbery, permt. Officer Supervisor/tempy

(i.S.O. .11 (Civ.), is granted two years' combined leav
ox-India (privilege leave for o:io month and 18 days am
the rest furlough on half average salary), 4th Apl. I960.

A. G.'s Branch
Mr. H. N. Boy, tempy, A..A.G. (Oiv.), is granted com

binod leave as under: —
(i) Privilege leave for 1 month and 4 days from 3r

Apl. to 6th May 1950.
(ii) Furlough on full average salary on medical cert:

fieate for 27 days from 7th May to 2nd June 195(
Mr. 8'. Bradbury-Flint, offg. D.A.A.G. (Civ.), is grante

8 months' combined leave ea:-India as under: —
(i) Privilege leave for six months w.e-f. 24th Ap'

1900.
(ii) Furlough on full average salary for two month

w.e.f. 24th Oct. 195D.
Q. M. O.'e Branch

Mr. A. Southon, tempy. Officer Supervisor, is grante
2 years' combined leave pending retirement as under: —

(i) Privilego leave for one month and 15 days froi
29th Mar. 1950 to 13th May 1960.

(ii) Furlough on half average salary for 1 year an
10 months from 14th May 1950 to 28th Mar. 1961

E.-in-0.'s Branch

Shri Har Sarup, tempy. S.O. I l l , is granted one month
earned leave, 21sb Apl. 1960.
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Mr. Jodh Singh, Ordnance Officer Civilian, O.A.K.V.D.,
Kirketj, is granted leave as under: —

Privilege Leave for 28 days, Oth Nov. 1949.
Privilege Leave for 20 days, 19th Dec. 1949.

Mr. Mehtab Singh DH1R, Ordnance Officer Civilian,
Vehicle Depot, Dohu Road, is granted privilege leave for
<! days, 30th Nov. 1949.

Mr. J. M. HINHA. Ordnance Officer Civilian, Central
Ordnance Depot, Agra, is granted earned leave for 55 days,
2nd Dec 1949.

Mr. A. RAJAliATHNAM, Ordnance Officer Civilian,
Ordnance Depot, Avadi, is grantevl privilege leave for
1*21 days, 14th Dec. 1949.

Mr, F. D. S. BALRAJ, Ordnances Officer Civilian,
O.A.E.V.D., Kirkee, is granted earned leave for 3 days,
ti'lnA Dec. 1949.

Mr. R. VERMA, Ordnace Officer Civilian, Ordnance
Depot, Talegaon Dabhade, is granted commuted leave on
M.C. for 56 days, 3rd Jan, 1950.

Mr. ALEXANDER PALAYAM, Ordnance Officer
Civilian, Vehicle Depot, Avadi, is granted earned leHve for
45 vJajyH, 10th Jan. 1950.

Mr. L, N. KAPOOH, Ordnance Officer Civilian,
•Ordnance Depot, Mathura, is granted earned leave on
average pay for 26 days, 2nd Feb. 1950.

Mr. P. (..'. ROY, Civilian Assistant Security Officer,
Vehicle Depol, Ranohi, is granted earned leave for 26 days,
5th Feb. 1950.

Mr. Amrik Singh, Civilian Assistant Security Officer,
•.206 Base Ordnance Depot, Avadi, is granted earned leave
for 9 days, 6th Feb. 1.950.

Mr. S. C. GA.NUUIA7 Ordnance Officer Civilian,
^Central Ordnance Depot. Kanpur, is granted earned leave
for Id days, 16th Feb. 1950.

Mr. V. S. SUNDAHAM, Ordnance Officer Civilian,
•Ordnance Depot, Avadi, is granted earned leave, for 44
• days, 24th Feb. 1950.

Mr. Natid Lai, Ordnance Officer Civilian, C.A.F.V.D.,
Kirkee, is granted earned leave for 20 days, 27th Feb. 1960.

Mr. II. S. NENE, Ordnance Officer Civilian, 206 Base
OVdnanoe Depot, Avadi, is granted earned leave for 10
days, 4th Mar. 1950,

Mr. Harnam Singh KOOHHAK, Ordnance Officer
Civilian, Central Ordnance Depot, Delhi Cantt., is grunted
privilege leave for 10 days, 6th Mar. 1950.

Mr. S. H. BAGGA, Ordnance Officer Civilian, Central
Ordnance Depot, Delm Road, is granted earned leave for
41 dajyfc, flth Mar. 1950.

Mr. Sardur Singh, Ordnance Officer Civilian, Central
Ordnance Depot, Dehu Eoad, is granted privilege leave for
61 days, 6th Mar, 1950.

Mr. S. K. GUPTA, Civilian Labour Officer, C.A.F.V.D.,
Kirkee, is granted 32 days' earned leave, 6th Mar. 1960.

Mr. D, C. JAIN, Ordnance Officer Civilian, Central
Ordnance Depot, Delhi Cantt., is granted quarantine leave
for 15 da.ys, 9th Mar. I960.

Mr. A. DOBABJI, Civilian Assistant Security Officer,
Ordnance Depot, Talegaon Dabhade, is granted earned
leave tor 19 days, 10th Mar. 1950.

Mr. V, B. DESHMUKH, Ordnance Officer Civilian,
Ordnance Depot, Talegaon Dabhade, is granted earned
leave tor 27 days, Iflth Mar. 1950.

Mr. Niranjan Lai Seth Kdknr, Ordnance Officer Civilian,
Central Ordnance Depot, Chheoki, is granted privilege
leave for 19 days, 13th Mar. 1950,

Mr. K. S. CHOPRA. Ordnance Officer Civilian,
C.A.F.V.D., Kirkee, is granted earned leave for 60 days,
Kith Mar, 1950.

Mr. Behari Ltd GHULATI, Ordnance Officer Civilian,
Ordnance Depot, Jubbulpore, is granted earned leave lor
12 days, 20th Mar. 1950.

Mr. S. V. KRISHNAMURTHY, Ordnance Officer
Civilian, C.A.F.V.D., Kirkee, is granted leave for 31 days,
20th Mar. 19f)0.

Mr. Cbothu Rani, Ordnance Officer Civilian, Central
Ordnance Depot, Delhi Cautt,, is granted privilege leave
for 31 days, 27th Mar. 1950.

Mr, M. li. NAGABKAB, Ordnance Officer Civilian,
Central Ordnance Depot, Dehu Road, is grouted earned
leave for 30 days, 3rd Apl, 1950.

Mr. C. S. SANGAMK,SWARAN, Ordnance Officer
Civilian, Central Ordnance Depot, Delhi Cantt., is granted
earned leave for 41 days, <)rd Apl. 1950,

Mr. R. RAJARAAI, Ordnance Officer Civilian, 206 Base
Ordnance Depot, Avadi, is granted earned leave for fO
days, 3rd Apl. 1950,

Mr, S. JAY ARAM AN, Ordnance Officer Civilian, 200
Base Ordnance Depot, Avadi, is granted earned leave for
Ti days, 3rd Apl. 1950.

Mr. S. N. KRISHNA MOORTHy, Ordnance Officer
Civilian, Ordnance Depot, Bombay, je granted privilege
leave for 22 days, 8th A pi. 1950.

No. 8S3.—Comgcndn.-—(i) In late D. D. Notn. No. 827,
dated 8th June 1940 under the heading 'INDIAN TERRI-
TORIAL FORCE' sub-heading '12 Bn., 7 Rajput B. ' in
line 3 for 'Rama Ram Pandey' read 'Raja Ram Pandey'.

(ii) In late D. D. Notn. No. 570, dated 12th Apl. 1941
under the heading "INDIAN LAND FORCES—Indian
Medical Service (Emergency Commissions)—To be Lte.
(on probation)" against the name of Lok Nath BAKHSHI,
M. R., TS.S. (Boin.) arid "with seniority from 17th Jan.
1940".

(Hi) In M. of D. Notn. No. 1.597, dated 17th Sep. 1949,
for "The undermentioned are granted short service

regular commission for a period of three years",
read "The undermentioned are granted short service

regular commission for a period of three years
w.e.f. 1st June 1948".

(Air Branch)

No. 864.—-The undermentioned officer relinquished his
commission on being reverted to Army: —

INDIAN AIR FORCE

Madicol Branch

Fit. Lt. N. G. L Govinduraj (3345), 19th Feb. 1950.
No, 855.—The undermentioned officer is permitted to

resign his commission: —

INDIAN Am FOROE

A. & 8. D. Branch

Fit. Lt. Ram Singh (2249), «th Apl, 1930.

H. M. PATKL, Becj.^




